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THE MINISTER OF STATE IN 
THE MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY) : (a) Yes, 
Sir. The Cancer Medical Expenses Policy 
has been introduced by the New India 
Assurance Company Limited (a subsidiary 
of the General Insurance Corporation of 
Iodia) and not by the Li fe Insuranc~ Cor­
poration of India. 

(b) and (c) General Insur~nce industry 
hal already introduced a Hospitalisation 
and Domiciliary Hospitalisation Benefit 
Policy with effect from 1st June, 1985. The 
policy covers various illnesses/diseases 
including Coronary Artery diseasesl Coro­
Dary Bypass Surgery, Open Heart Surgery, 
T.B. (including Pulmonary T.B.) etc. T~e 

overall benefits including additional cene­
fitl permissible under the above policy 
vary from Rs. 7,000/- for Category V to 
R.I. 37.800/- for Category I with corres­
pondina total annual premium rates per 
person varying from Rs. 72/ to Rs. 378/. 

[Transl at ionj 

Income tax survey of Gorakhpur and Basti 
districts 

3633. DR. CHANDRA SHEKHAR 
TRIPATHI: WilJ the Minister of FIN­
ANCE be pleased to state: 

Ca> whether the Income tax depart­
ment have conducted a detailed survey in 
Gorakhpur and Basti districts of Uttar 
Pradesh to unearth the black money; 

(b) if so the details thereof and if not 
whether Government propose to conduc~ 
luch a survey there; and 

(c) jf so, when ? 

THE MINISTER OF STATE IN THE 
MINISTRY ,OF FINANCE (SHRI JAN­
~HANA POOJAR Y) : (a) to (C) Survey 
II a CODstant process and surVey operations 
are beiDg taken in accordance with the 
JoDa ferm Survey Action Plan. In the 
Di.tr~cts of Gorakhpur and Basti fifty 
premlles were surveyed recen tly. 

["",1I6"j 

Bar. coke furnacel operating under elL 

3634. SHRI YOGESHWAR PRASAD 

YOGESH: Will the Minister of STEEL, 
MINES AND COAL be pJeased to state : 

(a) the total number of hard c:okc 
furnaces operating under the Coal India 
Limited. 

(b) the number of hard-coke furnaces 
which were operating durina the montb of 
Ju1y, 1983; 

(c) the nunlber of hardcoke furnaces 
which were opera ting durins the yoar 19&4-
85; 

(d) whether it is a fact tbat most of 
the furnances have been closed down! 
and 

(e) if so, the justification therefor? 

THE MINISTER OF STEEL, MINES 
AND COAL (SHRI VASANT SATHE) : 
(a] to (e) In July, 1983 about 2200 
hard coke ovens were operating in Bharat 
Coking Coal Ltd., Central Coalfields Ltd. 
and Eastern Coalfields Ltd., whicb are 
subsidiaries of Coa I India Ltd. After 
August 1983 about 1000 ovens were closed 
as enough raw coking coal was not availa. 
ble for supply to steel plants after wash­
ing and some of the ov -ns required reno­
vation. At present about 1400 ovens are 
working. 

Powerloom under new Textile Policy 

3635. SHRf p. R. KUMAR-
MANGALAM: Will the Minister of 
SUPPLY AND TEXTILES be pleased to. 
state: 

(a) whether under the new Textile 
Policy, any person can establish a power-
100m; 

(b) if not, the eligible person who will 
be allowed to set up new powerlooms ; 

(c) whether existing hlodloom weavers 
are permi tted to in for powerJOoDl 
weaving; 

(d) the condition and procedure there­
for; and 

(e) if not, tbe realOOI therefor ? 
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THB MIN[STBR OF STATE OF THE 
MINISTRY OF SUPPLY AND TEXTILES 
(SHRI CHANDRASHEKHA~ ~INGH).: 
<a> to (e) There are "not specific restn­
ctions regarding eligibility of persons for 
setting up powerlooms under the new 
Textile Policy. 

The requirements of compulsory registr. 
ations and locational guidelines wills how­
ever, appJy to such powerJoolns. 

Ban on import or raw si Ik 

3636. SHRI O.S. BASA VARAJU : 

SHRI H.N. NANJE GOWDA: 

Will the Minister of SUPPLY AND 
11!XTILBS be pleased to state: 

(a) whether Government of Karnataka 
have requested the Union Government to 
put a ban on import of raw silk in the 
country; 

(b) whether under the adv~nce. lice? .. 
sinl scheme, the import of raw sIlk IS stili 
continuing; 

(c) whether Government are awa~e 
that the silk industry in the country parti .. 
cularly in Karnataka has been advers~ly 

-a-fleeted by import of raw silk; and 

(d) if so, the action contemplated by 
the Union Government in this regard 1 

THB MINISTER OF SrATE OF THE 
MINISTRY OF SUPPLY AND 
TEXTILES (SHRI CHANDRASHEKHAR 
SINGH) : (a) and (b) Yes, Sir. 

(c) Silk Industry in the country inclu .. 
din, Karnafaka has not been adversely 
affeeted by import of raw silk. 

(d) Does not arise. 

Export of Coir Products 

3637. SHRI. V.S. VIJAYARAGHAVAN: 
Will the Minister of SUPPLY AND 
TEXTILES be pleased to state : 

. (a> whether 6dequate attention is not 
beinl paid to exploring new markets as 
well as exploitina fully the existing martets 
for coir products; 

(b) the detai Is of the export of coir 
products year-wise during the past three 
years; 

(c) whether any special efforts are 
being made to boost export of coir pro­
ducts and find new markets ; and 

(d) if so, the details thereof 1 

THE MINISTER OF STATE OF THE 
MINISTRY OF SUPPLY AND TEXTILES 
(SHRI CHANDRASHEKHAR SINGH): 
(a) to (d) No, Sir. Adequate attention is 
being paid in this resard! 

The various steps taken to st('p up 
exports of coir and coir products and to 
find new markets include sending trade 
delega tions, conducting market studies and 
market research, releasing adverti~ements 
in foreign trade magazines, distribution 
of publicity material. participation in (airs 
in major markets, quality improvement and 
grant of cash compensatory support. 

The exports of coir products viz., coir 
mats, mattings, rugs and carpets during the 
last three years have been as follows :_ 

(ProvisionaJ) 
----------- --_._-- -------

Year 

1982-83 

1983-84 

1984-85 

[Trallslation] 

Value (Rs. in crores) 

1400 

13.50 

16.50 

(Source: COif Board) 

Customer service in nationalised banks 

3638 SHRI NARSINH MAKWANA: 

SHRI V.S. VIJAYARAGHAVAN: 

Will the Minister of FINANCE be 
pleased to sta te : 

(a) whether Government have given 
some directions to nationaHsed banks to 
improve the customer service; and 

(b) j f so, when and the details thereof? 




